
NATIONAL COMPANY LAW TRIBUNAL
JAIPUR BENCH

(t h r o ug h w e b - b as e d video co nfer e n ci n g p t atfu run)

Item No.25
IA No. 285/JPR/2020
CA No. 36|JPR/2021

In
CP No. 320 I 59 -Z4l-242-244lJPR/20 I 9

Under Section 59-241-242-244 of
Companies Act, 2013

In the matter of:

Mr. Mahesh Kumar Jain
. . . Petitioner/Ap plica nt

Versus

Vivacity Mall Private Limited & Others
... Respondents

CoTam: HON,BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. K.K. VOHRA, TECHNICAL MEMBER

ORDER

List on 05.10.2021.
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(K.K.Vohra)

Technical Member

August 12,2021
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(Ajay Kumar Vatsavayi)
Judicial Mernber


